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minorities due to tho lack of facilities provi-
ded for their learning in mother tonage ; 
and 

(b) what concrete steps Government 
would take for the removal of thcir difficul-
ties 1 

THE MINISTER OF STATEOFTHE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL WELFARE 
(SHRIMATI SHEILA KAUL): (a) The 
IinlUi5tic minorities have been provided 
safeguards under the Constitution as weJl as 
thosc'agreed to at the national level for 
primary and secondary stages of education. 
Majority of tbe State! Governmcnts, who 
arc concerned with the provision of facilities 
for instruction through the mother-tongue 
bave provided the requisite facilities. 

(b) The State Governments, which have 
not provided the facilities so far, arc urged 
to take requisite steps to provide thc facili-
tics and to remove the difficulties experienc-
ed by the linguistic minorities. 

Speedy Issuance of Panportll 

• 439. SHRI K.A. SWAMI: Will the 
Minister of EXTERNAL AFFAIRS be 
plcased to state : 

(a) what are the reasons for not making 
Passports available on a quicker schedule 
than i~ presently the case ; 

(b) whether the Government bas any 
machincry to monitor the functioning of 
various Passport Offices ; 

(c) the details of measures being contem-
plated to make passports available without 
the present delays ; 

(d) what are the measures taken to ensure 
that corruption, caused by artificial delays in 
issuing passports, is reduced and removed : 
and 

(e) tbe number of passport applications 
presently pending in Andhra Pradesh ? 

THE MINISTER OP ST A TB IN THB 
MINISTRY OF EXTERNAL AFFAIRS 
(SWlJ A.A. RAHIM) : (a) to (c). Passports 

are belna issued in the normal course within 
a reasonable period of about six weeks. 
There is a continuous monitoring of the 
performance of the Passport Offices by the 
External Affairs Ministry in New Delhi •. 
Measures like the introduction of new pass. 
port booklets, passport fee stamps have 
been introduced. Instant scrutiny of passport 
applications is arranged in Passport Offices 
to make up deficiencies, if any. Additional 
staff havc been provided, where necessary. 
Production of passport booklets has been 
increased, the distribution methods stream-
lined and passport booklets bank! have been 
established to take care of any contlngenclel. 
Clearance Cells also function to render 
extra assistance where needed. 

Cd) No cases of artificial delay have come 
to notice. All Passport Offices have been 
asked to display information relardina the 
dates up to which passport applications arc 
processed and passports granted. Mass-
media are used to educate the general public 
directly in matters of issue of passports. 

(e) The number of passport applications 
pending in Passport Office, Hydera bad in 
ADdhra Pradesh is 13,286 as on 1.11.1983 • 
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Use of ArtlBeial Kidney In Deptt. of 
Ne(tbrology. AIIMS 

-443. DR. SAR~DISH ROY: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state : 

(a) how many times on an average each 
artificiaJ kidney (Le. C-DAK) is used in the 
Department of Nephrology, AIIMS ; 

(b) can a Kidney be used eight times in 
each case as per orders of authorities ; 

(c) if S;), reasons why have Kidneys 
been discarded in a large number of cases 
after the third use; and 

(d) if not, the reasons for issuing orders 
mentioned in part (b) 1 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) to (d). The Institute 
has reported that on an average each arti-
ficial kidney (Dialyzer) is used four times 
and the blood lines are used eight times. 
However, artificial kidneys are sometimes 
discarded after the third use if firm clots 
are found in the kidneys which cannot be 
cleared before re-use or if the efficiency of 
the kidneys goes down considerably on 
retesting after re-use. 
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